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Statemeat 

Perf,_,rmanu oj jlldil!tnous and imported power pllJl1l$ in India during the psst Fill' l"lJrS 
(J 974-75 10 1978-79) 

-- ._ .. --.---------~- -.~ _ .. _ ... 
'974-75 1975-76 1976-77 1977-78 1978-79 

(A) /ndigtntnJ,j 

(I) No. of Units · 17 24- 30 38 +6 
(2) Do!rated Cap. (MW) 1360 2080 2720 3530 467· 
(3) PLF (%) • • • 43.23 43.00 40 .99 37.82 41.11 

(4-) Availability • • 64·37 6!;.58 58 . 23 55.61 61.68 

(8) Imported 

( I) No. of Units 112 113 115 IJ5 lIS 

(2) Derated Cap. (MW) 6818.5 6938.5 7178 .5 7. 65 7165 
(,) PLF(%) 54. 25 54·28 60.56 59.68 55. 62 

(t) AV-lilahility 78.20 76 .6a 83.72 80·29 77.0 7 

_ .. -.. - .... ----------- -------
Voting richta to relagees from Pakis-

taB in Chbamb 

4011. SHRI P. J. KURIEN: Will 
the Minister of SUPPLY AND RE-
H.ABILITATION be pleased to state: 

(a) whether refugees from Pakis-
tan who had settled in Chhamb in 
Jammu and Kashmir were denied 
voting rights upto 1976; and 

(b) whether the above refugees are 
still denied property rights over 
lands which they have been tilling 
since 1947? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF SUPPLY AND 
REHABILITATION (SHRI P. K. 
THUNGON): (a) These per$ons 
are not eligible for voting in Assem-
bly Elections under Section 12 of the 
State Representation of the People 
Act 1~7. Their right to vote is res-
tricted only to the Parliamentary 
Elections. 

, (b) Refugees who have come from 
Pakistan have not been given pro-
prietary rights On the lands which 

they are tilling out under Section 17 
of Agrarian Reforms Act 1976. their 
po~session is not to be disturbed. 
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News item captioDed "imported power 
equipment lying idle in A.P." . 

4013. SHRI SHIV KUMAR SINGH 
THAKUR. Will· the Minister ~ ; of 
ENERGY· be pleased to $tate: . . .. -: ,'.~ 

(a) whether the attenuon of Gov~ 
ernment has been drawn towards a 
news item appearing in the Iftdia.7& 
EXPress dated 29th November, 1980 
under the caption "Imported power 
Equipment lying idle in Andhra Pra-
desh"; . 




